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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 08.12.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 620/2025 

For Urgent Hearing 
IA No. 1722/2025 

For Stay 

IA No. 1723/2025 

Kiran Ranjit 

Soundarajan, 

Suspended Director of 
Soundararaja Mills Ltd 

Vs 

Nimbark Fashions Ltd 

& Anr. 

 

Mr. R Swarnavel  

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

2.  Comp App (AT) (CH) 

(Ins) No. 588/2025 

 

(With Defects) 

 

Cai Teijun  

Vs 

KMC Constructions Ltd 

 

Arete Juris  

3.  Comp App (AT) (CH) 

(Ins) No. 605/2025 

 

(With Defects) 

 

The Income Tax Officer  

Vs 

S Dhanapal 

Liquidator of Hallmark 

Living Space Pvt Ltd 
 

Mr. P Rajkumar 

Jhabakh  
 

4.  Comp App (AT) (CH) 
(Ins) No. 606/2025 

For Exemption  

IA No. 1689/2025 

 

(With Defects) 

 

The Income Tax Officer  
Vs 

S Dhanapal 

Liquidator of Hallmark 

Living Space Pvt Ltd 

 

Mr. P Rajkumar 
Jhabakh  

 

5.  Comp App (AT) (CH) 

(Ins) No. 607/2025 

For Condone Delay 

IA No. 1690/2025 

Delay in refiling  

IA No. 1691/2025 

 

(With Defects) 

 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

BS Limited (In 

Liquidation) rep by its 

Liquidator Yada Villi 

Saikarunakar 

Mr. Praveen Jain  

 

 
 
 
 
 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 
(Request for adjournment in Item No. 6 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 270/2022 

Kunaparaju 

Sudharshan Varma 
Vs 

Rangrao Baburao 

Gaikwad & 3 Ors 

 

Mr. DVAS Ravi Prasad Mr. Prakash Nath 

Mishra, RP 
Ms. CS Shikha Rai 

7.  IA No. 796/2025 

(Delay in refiling) 

in 

Comp App (AT) (CH) No. 

83/2025 

For Stay 

IA No. 794/2025 

For Interim Relief 

IA No. 795/2025 

 

Kandimalla Gowri Raja 

Rajeswari & Anr. 

Vs 

Geetha Cotton Mills Pvt 

Ltd & 22 Ors. 

 

 

WITH 

Mr. Anant Merathia Mr. RS Sravan Kumar 

R1 

8.  IA No. 809/2025 

(Delay in refiling) 

in 

Comp App (AT) (CH) No. 
86/2025 

For Stay 

IA No. 808/2025 

For Interim Relief 

IA No. 810/2025 

 

Kandimalla Gowri Raja 

Rajeswari & Anr. 

Vs 

Green Thumb Agro Pvt 
Ltd & 8 Ors. 

Mr. Anant Merathia Mr. RS Sravan Kumar 
R1 R2 R4 

9.  IA No. 1290/2025 

(For Intervention) 

in 

Comp App (AT) (CH) 

(Ins) No. 253/2025 

For Stay 

IA No. 712/2025 

Religare Finvest Ltd 

Vs 

Liquidator, Ashok 

Magnetics Ltd. 

Mr. Ashwin Shanbhag  

10.  IA No. 1302/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 456/2025 

For Stay 
IA No. 1303/2025 

 

S Hari Karthik 

Liquidator- Jeypore 

Sugars Company Ltd 

Vs 

Kineta Global Ltd in 

Consortium with Power 
Mech Projects Ltd 

Mr. J Manivannan Mr. N Kumaraswamy 

11.  IA No. 1353/2025 

(For Condone Delay) 

In 

Comp App (AT) (CH) 

(Ins) No. 476/2025 

 

Aarti Drugs Limited 

Vs 

Pegasus Farmaco 

(India) Pvt Ltd 

Mr. KS Shankar 

Chakrapani 
 

12.  IA No. 1416/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 504/2025 

Hamon Research 

Cottrell India Pvt Ltd 

Vs 

Hamon Research 

Cottrell (Shanghai) Co 

Ltd 

 

Mr. K Pawan Jhabakh  

13.  Comp App (AT) (CH) No. 

52/2025 

For Stay 

IA No. 590/2025 

For Exemption 
IA No. 591/2025 

 

Dr. Sunny Davis Ayyala 

Vs 

Thrithva Healthcare Pvt 

Ltd & 8 Ors. 

Mr. L Venkateshwar 

Rao 
Mr. Y Suryanarayana 

For Caveator 
Mr. Manoj Kumar 

Koyalkar, PCS- R2 
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14.  Comp App (AT) (CH) 

No. 35/2021 

For Stay 

IA No. 463/2021 

Anuragha Poultries & 

Breeders Pvt Ltd &  

7 Ors 

Vs 

Raghav Krithik & 4 Ors 

 

Mr. Prithvi Raj JS Ms.GS Dhanalakshmi - 

R2 

15.  Comp App (AT) (CH) No. 

57/2024 

For Stay 

IA No. 826/2024 
To Adv. Hg. 

IA No. 579/2025 

 

Indira Devi 

Vs 

NRI Power & Infra 

Corporation Pvt Ltd & 
8 Ors 

WITH 

Mr. Rohan Aloor Mr. Y Suryanarayana 

R2 

16.  Comp App (AT) (CH) No. 

63/2024 

For Stay 

IA No. 884/2024 

For Exemption 

IA No. 885/2024 

 

Kodidala Pedda 

Venkata Subbaiah 

Vs 

Koneru Gandhi & 7 Ors 

Mr. TK Bhaskar Mr. Y Suryanarayana 

R1 

 
 
For Direction 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

17.  IA No. 1725/2025 
(For Urgent Hearing) 

in 

Comp App (AT) (CH) 

(Ins) No. 531/2025 

For Stay 

IA No. 1494/2025 

For Direction 

IA No. 1679/2025 

 

Ramki Ramakrishnen  
Suspended Director of 

ISPT India Pvt Ltd 

Vs  

Indo Shell Mould Ltd & 

Anr. 

 

WITH 

Mr. Karthikeyan 
Anbazhagan 

Mr. R Vidhya Shankar 
For Caveator 

18.  Comp App (AT) (CH) 

(Ins) No. 532/2025 

For Stay 

IA No. 1495/2025 

For Exemption  

IA No. 1496/2025 

 

ISPT LLC 

Rep by its Authorised 

Signatory Ramki 

Ramakrishnen  

Vs 

Indo Shell Mould Ltd & 

2 Ors. 
 

Mr. Karthikeyan 

Anbazhagan 

 

 

For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

19.  TA (AT) No. 73/2021 

(Comp App (AT) No. 

146/2020) 

Ammana Bio Pharma 

Ltd & 7 Ors. 

Vs 

BR Jayaram & 2 Ors. 

 

Mr. SP Chokalingam Mr.Y Suryanarayana 

R1 

Mr. Subesh K. Sahoo 

R2 

20.  TA (AT) No. 47/2022 

(Comp App (AT) No. 

286/2019 

Propcare Developers 

Pvt Ltd 

Vs 

Lanco Hills Technology 

Park Pvt Ltd & 9 Ors. 

 

Mr. Y Suryanarayana  Mr. K Ravindranath R1 

R7 

21.  Comp App (AT) (CH) No. 

59/2022 

For Injunction 

IA No. 666/2022, 292 

& 293/2023 

 

Kodali Vijaya Rani 

Vs 

Quantum Build Tech 

Ltd & 8 Ors 

Mr. K Rajendran Mr. R Arumugam-R1 

Mr. Y Suryanarayana 

R3, R6-R8 
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22.  Comp App (AT) (CH) No. 

69/2023 

For Stay 

IA No. 897/2023 

Amit Sanghi & 2 Ors. 

Vs 

Sanghi Textiles Pvt Ltd 

& 10 Ors. 

 

WITH 

Mr. Y Suryanarayana Mr. Sriram 

Venkatavaradan R2 

Mr. Yogesh Kumar 

Jagia R3 

Mr. Sharad Sanghi 

R10 R11 

 

23.  Comp App (AT) (CH) No. 

65/2024 

For Directions 
IA No. 973/2024 

Amit Sanghi & 2 Ors. 

Vs 

Sanghi Textiles Pvt Ltd 
& 11 Ors. 

Mr. Y Suryanarayana Mr. Sriram 

Venkatavaradan R2 

Mr. Yogesh Kumar 
Jagia- R3 

Mr. Sharad Sanghi 

R10 & R11 

 

24.  Comp App (AT) (CH) 

(Ins) No. 89/2023 

For Exemption 

IA No. 318/2023 

Madala Srinivasu & 

Anr 

Vs 

Veera Venkata 

Satyanarayana Rao 

Vadlamani & 2 Ors. 

 

WITH 

Mr. T Ravichandran Mr. Yogesh Jagia- R1 

25.  Comp App (AT) (CH) 

(Ins) No. 90/2023 

For Exemption 

IA No. 320/2023 

Madala Srinivasu & 

Anr 

Vs 

Ind-Barath Thermal 

Power Ltd & 17 Ors 

 

Mr. T Ravichandran Mr. Vijay Narayan R2 

Mr. DVAS Ravi Prasad 

R5 R9 R10 R15 

Mr. Yogesh Jagia 

R4 R12 R13 R16 

26.  Comp App (AT) (CH) No. 

22/2024 

P Venugopal, 

Shareholder of Sri Sai 

Pardha Real Estates Pvt 
Ltd 

Vs 

The Registrar of 

Companies & 2 Ors 

 

Ms. Renuka 

Parameswari R 

Mr. Prithvi Raj JS 

R2 R3 

27.  Comp App (AT) (CH) 

(Ins) No. 308/2024 

Union Bank of India 

Vs 

P Venkateswara Rao & 

14 Ors 

WITH 

Mr. VVSN Raju 

Mr. Roshan Atiq 

Mr. Rahul Balaji- R12 

28.  Comp App (AT) (CH) 

(Ins) No. 349/2024 

For Stay 

IA No. 956/2024 

P Venkateswara Rao & 

4 Ors. 

Vs 

Union Bank of India & 

10 Ors 

 

Mr. Vikram Hegde Mr. VVSN Raju R1 

29.  Comp App (AT) (CH) 

(Ins) No. 473/2024 

For Direction 

IA No. 1300/2024 

Regional Provident 

Fund Commissioner-II, 

Employees Provident 

Fund Organisation 
Vs 

Dileep KP, Resolution 

Professional 

 

Mr. Vishnu  

30.  Comp App (AT) (CH) 

(Ins) No. 27/2025 

VRSA Consultancy LLP 

Vs 

Chokkalingam Pillai 

Ex- Director of Nag 

Yang Shoes Pvt Ltd & 

Anr 

WITH 

Ms. Sushma Gupta Mr. G Kalyan Jhabakh 

R1 R2 

31.  Comp App (AT) (CH) 

(Ins) No. 28/2025 

VRSA Consultancy LLP 

Vs 

Chokkalingam Pillai 

Ex- Director of Nag 

Yang Shoes Pvt. Ltd. & 

Anr 

Ms. Sushma Gupta Mr. G Kalyan Jhabakh 

R1 R2 
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32.  Comp App (AT) (CH) 

(Ins) No. 38/2025 

For Stay 

IA No. 142/2025 

Assistant 

Commissioner, State 

Goods and Service 

Taxes Dept. 

Vs 

CA Rajendran PR & 

Anr.  
 

Mr. EK Kumaresan  

33.  Comp App (AT) (CH) 

(Ins) No. 206/2025 
For Stay 

IA No. 583/2025 

Assistant 

Commissioner, State 
Goods and Services Tax 

Dept. 

Vs 

CA Rajendran PR, RP of 

Asten Realtors Pvt Ltd 

& Anr 

 

Mr. EK Kumaresan  

34.  Comp App (AT) (CH) 

(Ins) No. 83/2025 

For Stay 

IA No. 240/2025 

To Adv. Hg. 

IA No. 1541/2025 

Sri Brindhavan Brick 

Works 

Vs 

Ashish Vyas, RP of 

Maan Sarovar 

Properties Development 

Pvt Ltd 

WITH 

Ms. R Moneshaa Mr. F Raymond 

Albyness 

35.  Comp App (AT) (CH) 

(Ins) No. 141/2025 

For Stay 
IA No. 382/2025 

Sri Brindhavan Brick 

Works 

Vs 
Aashish Vyas, RP of 

Maan Sarovar 

Properties Development 

Pvt Ltd & 3 Ors 

 

Ms. R Moneshaa Mr. F Raymond 

Albyness 

36.  Comp App (AT) (CH) 

(Ins) No. 487/2025 

For Stay 

IA No. 1385/2025 

For Exemption 

IA No. 1512/2025 

Baskaran Sathya 

Prakash & Anr 

Vs 

CS Vasudevan Gopu 

Liquidator, Raaj 

Internet India Pvt Ltd 

 

Mr. Sandeep Kumar 

Ambalavanan 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

37.  TA (AT) No. 214/2021 

(Comp App (AT) (Ins) 

No. 1446/2019) 

MB Power (Madhya 

Pradesh) Ltd 

Vs 
Anuradha Bisani, 

Liquidator of Lanco 

Infratech Ltd. 

 

Ms. Varsha Banerjee Ms. Anuradha Bisani, 

Liquidator 

38.  Comp App (AT) (CH) 

No. 61/2021 

For Stay 

IA No. 698/2021 

For Exemption 

IA No. 700/2021 

For Directions 

IA No. 86 & 808/2023 

For Additional docs. 

IA No. 809/2023 

 

DRS Logistics Pvt Ltd 

& 4 Ors 

Vs 

Anjani Kumar Agarwal 

& 10 Ors 

 

 

WITH 

Mr. TK Bhaskar Mr. CV Shailandhran 

R1- R6 

Mr. Kushagra Pandit R7, 

R8 & R10, R11 
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39.  Comp App (AT) (CH) 

No. 1/2022 

For Direction 

IA No. 192/2022 

Anjani Kumar Agarwal 

& 5 Ors. 

Vs 

DRS Logistics Pvt. Ltd. 

& 10 Ors. 

Mr. CV Shailandhran Ms. Kriti Mewar 

R1 R2 R7 & R11 

Mr. TK Bhaskar- R3 

Mr. Kushagra Pandit R4, 

R5, R8 & R10 

 

40.  Comp App (AT) (CH) 

(Ins) No. 154/2021 

Dolfee Correya & Anr. 

Vs 

Bijoy Prabhakaran 

Pulipra, RP of PVS 
Memorial Hospital Pvt. 

Ltd. & Anr 

 

Mr. Srikant Mohan Mr. Bijoy P Pulipra R1 

Mr. Pradeep Joy R2 

41.  Comp App (AT) (CH) 

(Ins) No. 152/2022 

For Stay 

IA No. 357/2022 

Canara Bank 

Vs 

Vantage Machine Tools 

Pvt Ltd. 

WITH 

 

Mr. ML Ganesh 

Mr. CS Sashikumar 

Mr. Avinash Krishnan 

Ravi 

Mr. Jerin Asher Sojan 

42.  Comp App (AT) (CH) 

(Ins) No. 154/2022 

For Stay 

IA No. 360/2022 

 

Canara Bank 

Vs 

Vijaya Durga Green 

Fields Pvt Ltd. 

Mr. ML Ganesh 

Mr. CS Sashikumar 

Mr. Avinash Krishnan 

Ravi 

Mr. Jerin Asher Sojan 

43.  Comp App (AT) (CH) 

(Ins) No. 71/2023 

For Urgent Hearing 

IA No. 255/2023 

For Stay 

IA No. 256/2023 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 

Vs 

Union Bank of India & 

Anr 
WITH 

Dr. KS Ravichandran, 

PCS 

Mr. Varun Srinivasan R1 

44.  Comp App (AT) (CH) 
(Ins) No. 175/2024 

For Stay 

IA No. 474/2024 

EM Najeeb Ellias 
Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 

Vs 

Union Bank of India & 

Anr 

Mr. Mayan H Jain Mr. Varun Srinivasan R1 

 

02.00 PM 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

       Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

1.  Comp App (AT) (CH) 

No. 137/2025 

For Stay 

IA No. 1539/2025 

For Exemption 
IA No. 1540/2025 

Think & Learn Pvt Ltd 

(In Corporate 

Insolvency Resolution 

Process) through its 

RP, Shailendra Ajmera 
Vs 

Aakash Educational 

Services Ltd & 23 Ors. 

 

Ms. Lakshana Viravalli  Mr. Rahul Balaji R1 

Mr. Shyamohan R2  

Mr. AR Ramanathan 

R10-R15 

 

2.  Comp App (AT) (CH) 

(Ins) No. 579/2025 

For Direction 

IA No. 1632/2025 

For Condone Delay 

IA No. 1633/2025 

 

Shailendra Ajmera  

RP of Think & Learn 

Pvt Ltd 

Vs 

Amazon Web Services 

India Pvt Ltd 

Ms. Lakshana Viravalli   
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3.  Comp App (AT) (CH) 

(Ins) No. 536/2025 

For Condone Delay 

IA No. 1508/2025 

For Stay 

IA No. 1509/2025 

Shailendra Ajmera 

RP of Think & Learn 

Pvt Ltd 

Vs 

Amazon Web Services 

India Pvt Ltd 

 

Ms. Lakshana Viravalli Mr. Abhijnaan Jha  

4.  Comp App (AT) (CH) 

(Ins) No. 377/2025 

For Direction 
IA No. 1651/2025 

CA V Venkata 

Sivakumar, Erstwhile 

Liquidator of The 
Jeypore Sugar Co. Ltd. 

Vs 

S. Hari Karthik 

Liquidator of The 

Jeypore Sugar Co. Ltd 

& 2 Ors 

Mr. V Venkata 

Sivakumar 

Party-in-person 

 

5.  Contempt Case (AT) 

No. 5/2023 

in 

Comp App (AT) (CH) 

(Ins) No. 302/2021 

Venkata Sivakumar V, 

Erstwhile Liquidator of 

The Jeypore Sugar Co. 

Ltd 

Vs 

Rajesh Kumar, General 

Manager-IBBI & 3 Ors 

Mr. V Venkata 

Sivakumar 

Party-in-person 

Mr. SR Sundar- R1-R3 

 

For Orders  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

6.  IA No. 1193/2025 
(For Condone Delay) & 

IA No. 1584/2025 

(To Implead) 

in 

Comp App (AT) (CH) 

(Ins) No. 416/2025 

For Exemption 

IA No. 1192/2025 

For Stay 

IA No. 1194/2025 

For Additional Docs 

IA No. 1589/2025 

Byju Raveendran 
Suspended Director & 

Promoter of Think and 

Learn Pvt Ltd 

Vs 

Pankaj Srivastava, 

Erstwhile RP of Think 

& Learn Pvt Ltd &  

5 Ors 

Mr. V Shyamohan Mr. Bibhas V. Kittu R1 
Ms. Pooja Mahajan R3 

Mr. Abhishek 

Jensasenan R5 

Mr. Thriyambak J 

Kannan R6 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

7.  IA No. 1620/2025 
(For Recall) 

in 

Comp App (AT) (CH) 

(Ins) No. 352/2023 

 

V Venkata Sivakumar, 
Liquidator of Rathna 

Stores Pvt Ltd 

Vs 

UCO Bank Ltd. 

Mr. V Venakata 
Sivakumar 

Party in person 

 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

8.  Comp App (AT) (CH) 

No. 23/2025 

For Stay 

IA No. 361/2025 

Ranga Raju Kosuri & 

Anr. 

Vs 

Paradise Ventures Pvt 

Ltd & 10 Ors 

 

WITH 

Ms. Madhavilatha 

Lokireddy 

Ms. S Kavitha Rani, 

PCS R1-R4 

Ms. Indraganti Madhu 

Sarma- R6 R7 R10 R11 
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9.  Comp App (AT) (CH) 

No.40/2025 

For Stay 

IA No. 522/2025 

For Exemption 

IA No. 524/2025 

For Additional Docs. 
IA No. 525/2025 

 

Krishna Reddy 

Vs 

Ranga Raju Kosuri & 

11 Ors 

 

 

 

Mr. CA Venkata 

Sivakumar 

 

10.  Comp App (AT) (CH) 
No. 35/2025 

For Stay 

IA No. 497/2025 

Krishna Reddy 
Vs 

Ranga Raju Kosuri & 

11 Ors. 

 

Mr. CA Venkata 
Sivakumar 

 
 

 

11.  Comp App (AT) (CH) 

(Ins) No. 481/2025 

For Stay 

IA No. 1364/2025 

UCO Bank Ltd & Anr 

Vs 

Adv. (CA) V Venkata 

Sivakumar, Liquidator 

of Rathna Stores Pvt 

Ltd & 3 Ors. 

Ms. Aishwarya S 

Nathan 

Mr. V Venkata 

Sivakumar 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
12.  Comp App (AT) (CH) 

(Ins) No. 56/2022 

 

Joint Lender Forum 

Vs 

S. Siva Sundar & 3 Ors 

 

Mr.S Sathiyanarayana Mr. S Kumaran-R2 R3 

Mr. V Venkata 

Sivakumar- R4 

13.  Comp App (AT) (CH) 

No. 18/2024 

For Stay 

IA No. 313/2024 

Jeppiaar Fishing 

Harbour Muttom Pvt 

Ltd & Anr. 

Vs 

Jeppiaar Sheela & 4 

Ors 

 

Mr. Dominic Savio 

Joseph 

Mr. R Swarnavel 

Mr. S Rajasekar R2 R4 

Mr. Rohan Rajaseakaran 

R3 

Mr. Jerin Asher Sojan 

R5 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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